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TIle Depat,. Millister In tbe MlDis-
~ 01 ~t10D, (IlhrJ llllakt 
1)&""",0,): (a) ~o, Sir, 

(b) Does not arise. 

l..uaa Stadeats to Tq'08Iav" 

.. f IIhrI Vlllhwaaath Pande,.:-
'''\..ShrJ N. R. LaSkllr: .. 

Will the Minister of E4ucation be 
pleased to state: 

<a) whether it is a fact that the 
GovernmGlt of Yugoslayia have offer-
ed scholarships tpr.. Illdiall natioll8ls 
for study ill dift'erent subjects in 
Yugoslavia; 

(11) it so, the value of these scholar-
ships, the number of the scholarships 
and the subjects of studyllrailling; 

.and 

(c) the action so far taken by Gov-
ernment in the matter of grant of 
these scholarships? 

The M1D1ater of ~on (ShrJ 
M. C. c...,,~): (a) Yel, Sir. 

(b) Value of Scholal'ships 

(I) Maintenance allowance 
fO,OOO Dinars p.m. (Ap-

prox. Rs. 254/- p.m.); 

(ii) Book allowance; 

(iii) Free medical care; 

(iv) Lump sum allowance for 
reat If accommodatloll is 
not provided. 

Numb .... of Schol4nhil>6 

Five. 

Suf>;ect.s Of study trainin" 

Fine Arts (Frescoes, M088ics, Restora-
tion and. CollHrvation), Hislory of 
Yugosl"via, Economic Development, 

'Public Administration and Serbo-
croatian Language and Literature. 

(c) The oft'er of Sholarships has 
been accepted and nominations for 
three Sholarships have been made. 
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,Nominations for the remaining two 
. are being tlnalised shortly. I CapitatiOll Fees 

811'l'. SMI D. J, N",",: Will the Miaio-
'ter of EcJw:atllNl. be plealM!d to state: I (a) whether. it is a tact that in seve-

ral States pl'lvate Encineering and 
Medical Colleges are cl)arlinll capita-
tion fees for admission of students; 

,and 
, (b) if so what remedial meuures 

are contemplated by the eillliral 
~vernment? 

, The MiDlBter 01 Ethl~ti .. · (Shn 
M. C. C ...... ): (a) Yes, Sir. The 
fee. char~ in. SOllIe cateS in termed 
as 'donation fees' and in other C8~88, 
lIS 'Capillltion fees'. 

(b) In order to enaUl'e that these 
institutions maintain COl'rect standards, 
certllin a.cad""ic, atkninlm-ative. and 
linancial principles have 'leen Suggest-
ed to State Governments and Univer-
sities. 

{ 
... DaUlt 8UaP: 

_ ShrJ ~ .. Vlr SIIutrI: 
. 8JarI T ....... SiIIIh: 

.!llutJ ............. ~: 

Will the Minuter of R_ daln 
be pl~ed to state how ~h Iud 
has beea Iloqulred by ~vernmeDt 80 
far uDder the Delhi l\faster Plan Ie 
bring down land priae'" 

Tile .,..ty MIDIater III &he MbIiII-
try of Rome A~lq (8IarI L. N. 
~): In acc:prdallCe with the 
Sc;heme for large-scale acquisition 
development and dispoaal of land in 
Delhi the details of. wbiFh are giveD. 
in the stateinent laid on 23rd March, 
1861, on tile TaPia 01. the. Hquse in 
response to the ~ A~ Mo-
tion tabled by Shri P. . Deb undel' 
Rule 111'1 .. about 16.000 alZl'es of land 
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has already been acquired for the The Minister of Education (Shri 
purposes of development by thp var- M. C. Charla): (a) The Commit!l!C 
ious agencies, namely, the Delhi De- has not yet submitted Its report. 
vplopment Authority, the Municipal 
Corporation of Delhi, cooperative (b) and (c). Does not arise. 
societies, Government departments 
and other public institutions and or- Model Legislatioa for Ualverslties 
ganisations. 

All IDdla Seleutlllc Sen-iee 

699 f Shri Ramaehaudra Ulaka: 
. \.. Shrl DhuJeshwar Meeua: 

Will the Minister of Educatiou be 
plsed to refer to the reply given to 
Starred Question No. 962 on the 8th 
April, 1964 and state: 

(a) whether the recommendations 
regarding the creation of an All India 
Service of Scientific Personnel have 
since been received from the Scienti-
fic Personnel Committee; 

(b) if so, the nature thereof and 

(c) the decision of Government 
thereon? 

The MIDlster or Educatiou (Shri 
M. C. Charla): (a) Not yet, Sir. 

(b) and (c). Do not ari8e. 

Produetive Labodr In . Seliools aDd 
Colleges 

. f S!u1' Ramacha.dra U1aka: 
'00. \.. Shrl Dhuleshwar Meeua: 

Will the Minister of Education be 
plea.pd to refer to the reply given to 
Starred Question No. 966 on the 8th 
April, 1964 and state: 

(a) whether the Committee 
appointed by the . Central Advisory 
Board of Education to work out a de-
tailed scheme for the introduction of 
productive labour in schools and col-
leges has submitted its report; 

. (b) if so, the recommendations of 
the ComDliUee; and 

(c) the decision Of Government 
thereon? 

r Shrl DhaJeshwar Meena: 
'01. i. Shrl Ramachandra maka: 

Shri N. R. Laskar: 

Will the Minister of Edacatloa be 
pleased to refer to the reply given to 
Starred Question No. 1239 on the 
29th April 1964 and state: 

(a) whether the work relating to 
the drafting of model legislation for 
Universities has since been complet-
ed; and 

(b) if so, the main features thereof 

The Minister of Edaeatioa (S!u1 
M. C. Charla): (a> No, Sir. 

(b) Does not arise. 

NoomaatiRe1iaery 

r Shrl Dhuleshwar Meeaa: 
'702 Shrl Ramachandra maka: 

. l Shrl P. C. Borooah: 
L Shrl P. R. Chakraverll: 

Will the Minister of Petroleum aDd 
Chemicals be pleased to refer to the 

. reply given to Starred Question No. 
1232 on the 29th April, 1964 regard-
ing the supply of gas from Noonmati 
Refinery and state: 

(a) whether the project report has 
since been prepared; and 

(b) if so, the salient features 
thereof? 

The MIDI8ter or PMnleam aad 
Chemlcala (Shrl Bamayua Kablr): 
(a) Yes, Sir . 

(b) The salient features are: 

(1) The project Report is based on 
the production of dooo metric 
tonnes of Liquifled Petroleum 
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